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e 970 & T
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129

22

0.2837

STRTST qTUS T TTHATY,
GESERIECIRLC]

MEIETI R GE- IR
STvE TN TAT0T
AfaTIETE 22

130

23

0.0967
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THTT, Svg TATT, TTT
FATT T A,
SUEREER ERL
FaTeATy foig, s
THT TF &I,
TTERT AT fasee
FATT 0T JHTIFL,
e T TATHRT
TR Sad, fearae
IUEREREECCH
AT TAT ST,
BRIREIEERE I
STYLATT , T FATT

RERREEIC I
EUEEIREIE SIS 21k

ST FHTY, PO FHTT
, TTRSTATT =TT e
TERTOT AT TATT T
EEREECIRMEL K]
AT AT R
EULERAEEARC]

131

27 fsfy EiEl

0.005

LTI T Flerd?

rirszrg-ara—;:frrarw

ez frves fie
FaTeATy g e
STATT T ATt TH1E

AT FAATASH Fadeett
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28

0.0032
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AR f¥g T
ey f{ig o
FHTL TR0 AT
ATERT AT fore sarT
TERTOT IHTIHT Fea 1o
TATeT TATHT AT
ERECCRECIER I
T AR F qTeTedr
AT AT ST e
AT ST FHTT SYATT
FUT FHHTL T TS
FHTT AT TAT ST
FHTL ] FHTT FOT
FHTT TTHIATT 07

TR A FH A
e Tt fadE FEe
TeAd A gRET JarT
28

133

0.031

FYT a=F 5

134

0.2168

gorg g 7ot fEerme
¥, eritar 3o Tt
AT T, FAT ot
A AT 6

135

92

0.0914

TR F2TEE T3
[EERERIESAE LG
TETEE T AT,
LEE-RIE C-AaE R
RERR K CREREEE]
AT T
R oA TE T A
e 7ot faAE FE
92
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136

93

KRN 0.0051

HETHT 93

137

94

EEAIR 0.0419

AT 94

138

95

EEl 0.1211

AT TRTgT T
[EERERIESAE LG
TETEY [T LATAITA
e TSR , TTohReT
AT @S,
o, qefter T
g T faeTE e
ERIECR IR ERIE
FAT 95

139

96

EiEl 0.1612

FETATT A
TATI= R [T
ATATTIHTE gIE®
farfoe =7 T
Hrarer o ==
STHER SATRTLT AT
e =TT SR AT
EELRCIRCEES
TR, U F75
THIHRE AT ATAAT
THTE 7 @A TET0T
FHAT THTE T 575 <4l
TAT T 0 HHAT 1T
EEEIECIRCE

TFATATA T ALMTF FATT
SH FHI AT FHT
TISTHHTE T
ASTAATA THLAT T
TSI HhaT THTE
T ST ST
TS I TSI
ERIIRERE]
TSI 96

140

98

AT 0.0091

qTeT 98

Total 10.4666

[T. |. NHAI/11015/ 2023-24/LLA/3(a)/Notif/PIU-Azamgarh/3D]

qT S, a9
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th February, 2025

S.0. 755(E).— Whereas by the natification of the Government of India in the Ministry of Road Transport and
Highways, S.O No. 728 (E) dated 16 Febraury 2024 published in the Gazette of India, Extraordinary, Part I, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/two lane with paved shoulder/four laning etc.,), maintenance,
management and operation of Construction of two lane with paved shoulders bypass to Mungrabadshapur town starting
from near Kodahu at Km. 47/225 of NH-319D and ending near Nauwadandi at Km. 218/880 of NH-31 (Design Ch.
Km. 0+00 to Km. 4+335: total length 4.335Km.) under NH(O) on EPC Mode, District-Jaunpur in the state of UTTAR
PRADESH.

And whereas the substance of the said notification has been published in “Tarun Mitra” dated
20 February, 2024 & “The Times of India” dated 28 February, 2024; under sub-section (3) of section 3A of the said
Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling in the stretch of land on
Construction of two lane with paved shoulders bypass to Mungrabadshapur town starting from near Kodahu
at Km 47/225 of NH-319D and ending near Nauwadandi at Km. 218/880 of NH-31 (Design Ch. Km. 0+000 to

Km. 4+335: total length 4.335Km) under NH(O) on EPC Mode, District-Jaunpur in the state of
UTTAR PRADESH

State: UTTAR PRADESH |[District: JAUNPUR |
SI. No. Survey/Plot Type of Land Nature of Land Area Name of Land
Number (in Hectares)|| Owner/Interested
Person
L1 | 2 L3 4 | 5 | 6 |

|Taluk: Machhlishahr |
Village: Bhairopur |

1 10 Private Agriculture 0.0269||Jeetlal Son of Bhola,
Ram Achal Son of
Jangi, Ramhit, Suresh
Son of Bhagelu,
Rajkali Wife of
Bhagelu, Ramkailash,
Dinesh, Purnamasi,
Premchand Son of Lal
Bahadur, Lakshmi
Wife of Lal Bahadur
10

2 102 Government |[Nali 0.016|(Drain
102
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3

11

Private

Agriculture

0.0158

Nandulal Son of
Nanhku,Ramashankar
Son of Parasnath

11

12

Private

Agriculture

0.0057

Basantlal, Santalal,
Ramsjeevan, Ashok
Kumar, Pramod
Kumar, Vinod Kumar
Son Sarju,
Dakhinhiya Wife
Sarju

12

13

Government

Chakmarg/Nali

0.0072

Drain
13

51

Government

Chakmarg

0.0084

Mukhya Marg
51

52

Private

Agriculture

0.1063

Parasnath, Ramsevak,
Siyaram, Son of
Pyarelal

52

54

Government

Chakmarg

0.0197

Barren Land
54

55

Private

Agriculture

0.1797

Ishwarchandra Brijesh
Kumar Son Basdev
Hiravati Wife Basdev
Rajesh Dinesh Son
Sheetaldin Pradeep
Dilip Santosh Son
Rameshchandra
Gayatri Wife
Rameshchandra
Sureshchandra
Awadhesh Kuldeep
Jagdish Son
Parmanand Mahendra
Kumar Surendra
Kumar Son
Prakashchandra

55

10

62

Private

Agriculture

0.0736

Jeetlal Dinanath
Dashrathlal
Kanhaiyalal Son
Bhailal Sona Son
Bhailal Sunita Devi
Wife Bharatlal Manju
Devi Wife Rakesh
Kumar late Methai lal
Son Mahaveer Saroj
son Mauza Ramnagar
Geeta Devi Sangeeta
Devi Anita Devi
married daughters
Mithailal

62

11

63

Private

Agriculture

0.0959

Jeetlal Dinanath
Dashrathlal
Kanhaiyalal Son
Bhailal Sona Wife
Bhailal Geeta Devi
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Sangeeta Devi Anita
Devi married
daughters Mithailal
63

12

Private

Agriculture

0.036

Ramshiromani,
Rajesh kumar, Ratau
Son Sitaram
,Lakhidevi daughter
Rajaram Wife
Chauthiram
Keoladevi daughter
Rajaram Wife
Ramkaran Kamala
devi daughter
Rajaram Wife
Santalal Deepakpur,
Brijesh Mahendra
Jitendra Son
Ramsingar Dularidevi
Wife Ramsingar 8

||Government

||Chakmarg/Nala

0.0702

|Drain 82 |

14

83

Private

Agriculture

0.0788

Rajpati, Shivnath Son
of Maloom 83

15

84

Private

Agriculture

0.0977

Rambaran Son
Bhagwat
Harishchandra Son
Matru 84

16

85

Private

Agriculture

0.0775

Suryabali, Rambali,
Maujilal, Ramkumar
son gadeen, Jagrani
Wife Gangadeen

85

17

||Government

||Chakmarg

0.0112

|Chakmarg 88 |

18

Private

Agriculture

0.1017

Ramsundar
Keshavram Son
Veepat Samar
Bahadur Indra
Bahadur Son
Jaganarayan 9

19

90

Private

Agriculture

0.0625

Magaru Son Mohar
90

20

91

Private

Agriculture

0.0533

Vrajlal Son of
Matadin,
Santoshkumar,
Akhilesh kumar, Anil
kumar Son of Devraj
91

21

92

Private

Agriculture

0.0636

Nagesh Saraswati Son
Chandrabhushan
Brijesh Kumar Son
Suryabhushan
Gyandevi Wife
Suryabhushan Kusum
Wife Rajesh Shubham
Son Rajesh Dilip
Kumar Son
Shribhushan Shanti




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

27

Devi Wife
Shribhushan 92

22

93

Government

Pakki Sadak

0.1102

Ramkalp Jeetlal son
of Matadeen Parvati
Devi Wife Of
Matadeen 93

23

99

Private

Agriculture

0.1777

Late Ramlal Son
Ramdev Lalvahadur
Samarvahadur Son
Mahadev Gauraiyadih
Saraswati Devi Wife
Ramlal Gauraiyadih
Pramod Kumar Son
Shyamlal Geetadevi
Wife Shyamlal Rama
shankar Harishankar
Shiv shankar Sabha
shankar Ram niranjan
Son Ramlal 99

Village:

Sarai Rustam

24

17

Private

Agriculture

0.259

Ram Dular Jashwant
Kumar Son Chand
Bhushan Anil Kumar
Anurudva Kumar
Sunil Omkareshwar
Son Ramkhelavan
Shanti Devi Wife
Ramkhelavan Suman
Devi Wife Ramlakhan
17

25

Private

Agriculture

0.025

Madhuri Wife
Pyarelal , Vivek Son
Ganga Prasad
2

26

23

Private

Agriculture

0.0296

Ramsurat
Phoolchandra
Ramsevak Son
Gaurishankar Kadedin
Bhagauti Deen
Devtadin Durgadin
Son Babulal Matadin
Son Bodai Dharamraj
Son Hiralal
Phoolchand Santosh
Roopchand Son
Gulabchand and
Kumari Devi Wife
late Gulabchand

23

27

24

Government

Agriculture

0.0626

Santosh Kumar Sajay
Kumar Son
Omprakash Anadi
Devi Wife
Manikchandra
Rajkumari Daughter
Manikchandra
Agamdev Son
Manikchand

24
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||Government

||Waha

0.02]

|Baha 3

29

30

Private

Agriculture

0.301

Ram Dular Jashwant
Kumar Chand
Bhushan Anil Kumar
Anurudva Kumar
Sunil Kumar
Omkareshwar Son
Ramkhelavan Shanti
Devi Wife
Ramkhelavan Suman
Devi Ramlakhan 30

30

||Government

|l7almagna Bhoomi/Nali

0.012]

|Drain 31

31

||Government

|Abadi

0.0776|

|Aabadi 32

32

33

Private

Agriculture

0.0203

Sahajadi Devi Wife
Tirath and Premchand
Gulabchand
Sureshchand Son
Tirath and Amit
Kumar, Riteshkumar
Son Lalchand 33

33

14

||Government

||Road/Rasta

0.0079)|

|Rasta 4

34

15

||Government

||Abadi

0.0395]

|Aabadi 5

|Vi||age: Kodahu

35

29

Private

Agriculture

0.2065

Bhailal Moatilal
Munnulal Son Kisun
Pannalal Mithailal
Mewalal Sevalal Son
Visun Sanjey kumar
son Raj kumar Amit
kumar son
Vijaychandar Deepak
Kumar Atul Kumar
Abhishek Kumar
Akash Kumar Sons
Harishchander

29

36

301

Common

Agriculture/Canal

0.008

Canal Piyaridevi Son
Ramnaresh Mrs,
Indravati Devi Wife
Devnarayan
Bhanadevi Wife of
Avadhanrayan
Umashankar
Mataprasad Jagannath
Son Ramautar Saroja
Son Anil Sunilkumar
Chandankumar Son
Gansiyaram Arur
kumar son Bhagauti
Parshad Dhanpatti
wife Ganga parshad
Sahjender serimender
son Ganga parshad
301

37

|34

||Government

|INali

0.0065]

|Drain 34

|38

344

||Government

| | Raasta

0.001]

|Raasta 344
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39 35 Private Agriculture 0.0711||Ram Chand Shambhu
Nath Bhola Nath
Magala Prasad Son
Ram Sumer Raj dei
vewa ram sumer

35

40 36 Private Agriculture 0.0523||Kashidin Son of
Ramjatan 36

41 373 Common Agriculture/Canal 0.0419||Canal Kalavati Devi

Wife Pauhari ,Geeta
Devi Wife Rajesh,
Shivraj Shivang Son
Rajesh, Mrs Nanhki
Wife Ramadhar,
Premavati Wife
Pratapbahadur,
Shusheela Wife
Suryalal, Vimala Wife
Jagatbahadur,
Nirmala Wife
Amarbahadur, Prema
Devi wife Rakesh
kumar, Anil kumar
Ravi Ramu Son
Rakesh kumar, Hari
parshad Kamlesh
Omparkash Shiv
parkash Jaiparkash
son Rakesh ,Ram
singh son Rampal,
shayam parshad son
Rampal, Chandrpal
wife Jiyalal 373

42 374 Private Agriculture 0.0066||Ramshiromani Son
Shobhanath Mrs
Gayatri Wife Amritlal
Chamela Devi Wife
Ishwardeen Ankit
Vineta sakhiya
sanrachk Subhash
Tiwari,Subhask
chandar Son Vipat

374
43 |[376 ||Government  ||Raasta || 0.0002||Rasta 376 |
44 39 Private Agriculture 0.0139||Rajaram,
Bharatkumar Son of
Ramdev 39
45 42 Government |[Nali/Nalkup 0.0124||Drain Tubewell
42
46 426 Private Agriculture 0.0013||Rajkumari Shyamkali

Daughter Dukhran
Ankit Vineta sakhiya
sanrachk Subhash
Tiwari,Subhask
chandar Son Vipat
426

47 436/850 Private Agriculture 0.0132|[Smt Dulari Devi Wife
Sheetala Prasad Lauh
Sadighusen Savit Ali
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Aavit Ali Son
Mohammad Usman
Mohd Usman Son
Buddhu Bhikpur
Rampiare Son
Kevaldas Nandlal Son
Pannalal Sarairustam
Umraji Son Shobh
Nath Babbi Devi Wife
Bhagwan Deen
Jhallar Ram Nath Son
Ram Bhareas
Prabhavati Wife
Kedar Nath,
Shobhanath Son
Ramkhelavan Atmalal
Ajitkumar Son
Ramlal Mayadevi
Wife Rameshchandra
Niwasi,
Ramshiromani Son
Shobhanath
Shyamaprasad Son
Rampal Shiladevi
Wife Dinanath Katra
Vadshahpur Santara
Devi Wife
Ramshiromani
Kalavati Wife Son
Pauhari, Dilip Kumar
Deepak Kumar Son
Premchandra Usha
Devi Wife Surendra
Kumar Poorelal,
Akash Kumar Son
Ramshiromani Rekha
Wife Dayashankar
Ramashankar Ashok
Kumar Kripashankar
Son Ramabhilakh
Vittu Wife
Dayashankar Akash
Son Vinod Prema
Davi waif Rakesh
kumar Ravi Ramu
Anil kumar son
Rakesh kumar Laan
436/850

48

439

Private

Agriculture

0.0028

Chandradev Son
Jagesar, Pyarelal,
Chhote Lal, Son
Ramsevak , Kalavati
Wife Kishori Lal and
Rahul, Omprakash
Son G Kishori Lal
439

49

440

Private

Agriculture

0.0006

Pyarelal, Chhote Lal,
Son Ramsevak,
Kalavati Wife
Kishorilal and Rahul,

Omprakash Son
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Kishorilal
440

|50

|45

||Common

||Matruk

0.0033|[Matruk 45

51

||l452

||Government

|[Abadi

0.0058||Aabadi 452

|52

453

||Government

||Chakmarg

0.0021|(Chakmrg 453

53

454

Private

Agriculture

0.0395

Rama Kant Son Paras
Nath, Ram Ratan,
Shyam Ratan, Shyam
Kishore Son
Shambhunath, Rajeev,
Vinay, Saket, Alek
Son Ramchander,
Asha Devi Wife
Ramchander, Vimala
Wife Gangaprasad,
Triloki Son gaprasad,
Madhoprasad Son
Dudhnath alias Chhoti
454

54

455

Private

Agriculture

0.0896

Shyam Kishore,
Shyam Ratan, Ram
Ratan, Son
Shambhunath, Rajiv,
Vinay, Saket, Alok,
Son Ramchandra
455

55

456

Private

Agriculture

0.1219

Ramakant Son of
Parasnath 456

||457

||Government

||raasta

0.0065

||Rasta 457

57

458

Private

Agriculture

0.02

Ramakant Son of
Parasnath

458

|58

l|459

||Government

||Mainroad

0.0119|[Mukhya Marg 459

|59

|46

||Common

||Matruk

0.0188|[Matruk 46

60

47

Private

Agriculture

0.0307

Piyari Devi wife
Brijlal Brijlal Son
Kamta Prasad 47

61

48

Private

Agriculture

0.0328

Laltidevi Son
Sheetala Prasad
48

62

49

Private

Agriculture

0.1326

Vijaybahadur Son
Ramdular 49

63

50

Private

Agriculture

0.0439

Jokhulal, Motilal,
Phoolchandra,
Radheshyam, Son
Mithailal 50

64

51

Private

Agriculture

0.0745

Magru Vijay Bahadur
Son Ram Dular
,Shivshankar Son
Makhodhar, Babna
Devi Wife
Makhodhar,
Durgavati Wife
Ramcharan, Dinesh
Kumar Ganesh

Virendra Kumar Son
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Ramcharan
51

65

52

Private

Agriculture

0.0246

Brijlal Son Kamta,
Ramkumar Son
Pudad, Pyari Devi
Wife Brijlal , Rita
Devi Wife Janardan
Mishra 52

66

53

Private

Agriculture

0.003

Jokhulal, Motilal,
Phoolchandra,
Radheshyam, Son
Mithailal 53

67

54

Private

Agriculture

0.0617

Brijlal, Son Kamta,
Ramkumar Son Pudad
, Pyari Devi Wife
Brijlal , Rita Devi
Wife Janardan Mishra
54

68

547

Private

Agriculture

0.1457

Rama Kant Son Paras
Nath Shyam Ratan
Shyam Kishore Son
Shambhunath Preeti
Singh Wife Yogendra
Singh Moosepur
Lambhua Sultanpur
Saket Son
Ramchander Asha
Devi Wife
Ramchander Vimala
Wife Gangaprasad
Triloki Son gaprasad
Madhoprasad Son
Dudhnath alias Chhoti
Mohd Kamran Lari
Son Jahangir Alam
Lari Kamlalpur
Madhoprasad Son
Dudhnath alias
Chhoti, Ramratan,
Shyamratan, Shyam
Kishore Son of
Shambhunath and
RajeevVinay Saket
Alok Son
Ramchandra

547

69

548

Private

Agriculture

0.0445

Ishak, Gaffar, Jabbar
son Subrati
548

[70

549

||Government |

|Chakmarg |

0.0179

|Chakmrg 549 |

71

55

Private

Agriculture

0.0034

Brijlal, Son Kamta,
Ramkumar Son Pudad
, Pyari Devi Wife
Brijlal , Rita Devi
Wife Janardan Mishra
55

72

550

Common

Agriculture/Patta/Banjar

0.0374

Banjar Shaheed Ali
Sheraj Ali Saddam
Ali Son Moharram
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Rabiabegum Wife
Moharram Wife Wife
Shaukat Ali Imtiaz
Ahmed Istiag Ahmed
Mohammad
Mohammad Farhan
Son Shaukat Ali
Aaisa wife Mustafa
Kuresa wife Jalil
Nurjaha wife Salima
esha wife Jabbar
Shahjaha wife Jamal
Ahmad

550

73

551

Private

Agriculture

0.3759

Devisharan,
Manojkumar Son of
Shivprasad, Sitadevi
Wife Shivprasad
551

74

554

Private

Agriculture

0.1317

Brijlal Son
Kamtaprasad Pyari
Devi wife Brejlal
554

75

555

Private

Agriculture

0.0647

Munnulal, Anilkumar,
Son , Gangaprasad
555

76

556

Private

Agriculture

0.0179

Mrs Reenudevi Wife
Ashok Kumar Mrs
Inradevi Wife
Shobnath Kishori
Devi Wife
Siddhanarayan
Pyarelal Rajpati
Rajkishore Son
Laltaprasad Ram
Dular Meti Lal
Mulchand Munni Lal
Vijay Bahadur Son
Jamuna Prasad Prem
Chand Son Rajaram
Shivalkar Son Chand
Kant Sushila Wife
Kailashnath
\Wadshahpur Inderpal
Son Shriram Baijnath
Son Algu Chakra Ali
Indravati Wife
Jamunaprasad
Geetadevi Wife
Subashchandra Lauhn
Sumitradevi Wife
Premchandra
Ramdulari Wife
Sohanlal Rajeshkumar
Son Shobnath Anara
Devi Wife Rammurat
Munni Devi Wife
Sureshchandra
Shahjahan Wife Rafiq
Ahmed Nayandih
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Munnulal Anil Kumar
Son Gangaprasad
\Wadshahpur Haripal
Son Munnilal Reshma
Devi, Wife Sarju
Prasad

556

77

558

Private

Agriculture

0.4271

Madhoprasad, Son of
Chhoti, Vimla,
Triloki, Son of
Gangaprasad,

558

78

559

Private

Agriculture

0.0383

Rama Kant Son of
ParAsnath 559

79

56

Private

Agriculture

0.0003

Munna Suleman Son
of Gafoor 56

80

58

Government

Nali/Nalkup

0.0098

Drain Tubewell
58

591

||Private

|Agricu|ture

0.0042

|Ganesha ji 591 |

82

593

Private

Agriculture

0.007

Azad, Vijaykumar
Son of Deviprasad
593

83

594

Government

Mainroad

0.0014

Mukhya Marg
594

84

595

Private

Agriculture

0.0157

Azad, Vijaykumar
Son of Deviprasad
595

85

596

Private

Agriculture

0.0042

Azad, Vijaykumar
Son of Deviprasad
596

86

597

Private

Agriculture

0.0005

Azad, Vijaykumar
Son of Deviprasad
597

87

610

Private

Agriculture

0.0312

Ramakant Son
Parasnath Kirandevi
Daughter Son
Kamalakant Wife
Bhagwat Prasad
610

88

612

Private

Agriculture

0.0717

Gram Samaj, Dukhi
Son Ramsundar,
Ramsingh Son
Rampal

612

89

616

Common

Agriculture/Canal

0.004

Nahar, Ramjas Son
Baba Anil Ajit Son
Ramjas Ramprasad
Ambika Prasad Son
Baba Vimalkumar
Amit Son gaprasad,
Kamaladevi Wife
Gangaprasad Arvind
Son Ramanand

616

90

794

Private

Agriculture

0.0015

Praveek Kumar Son
Rakesh Chand
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Devnarayan Son
Jagdev Ram Awadh
Son Rajaram
Ramashankar Girja
Shankar Jai Prakash
Raj Kumar Son
Ramnaresh Ramapati
Omprakash
Vedprakash Son
Rajkaran Dev
Narayan Son Jagdev
Mala Devi Wife Ram
Awadh, Kishna Devi
Wife Rakesh Kumar
Sanjeev Kumar
Maurya Vipinchandra
Maurya Abhishek
Kumar Maurya Son
Rakesh Kumar
Maurya

794

Village: Gauriya dih

91 1201

Government

Mainroad

0.0097

Mukhya Marg
1201

92 1210

Private

Agriculture

0.4026

Jai krishan Mishra
Radhe krishna Mishra
Syamkrishna Shri
krishna Mishra Son
Premchander
Chandarkala waif
Premchandar

1210

93 1216

Private

Agriculture

0.0327

Rakeshchandr
Rajeshchandr so
kripashanker, sivam
so kamleshchandr
Mamta Devi waif of
kamlesh chandr
1216

94 1217

Private

Agriculture

0.0823

Gayatri Devi Wife
Ashok Kumar, Avnish
Kumar Son
Harishchandra,
Ramsti Wife
Matashankar,
Amritadevi Wife
Anandshankar

1217

95 1218

Private

Agriculture

0.2917

Abdul Rahim Abdul
Rehman Iklag Rahmat
Ahmeddarja Son
Rafiq Fatma Wife
Rafiq Kitabul Wife
Anwar and Sitaruddin
Monfees Son Anwar
1218

96 1222

Private

Agriculture

0.1508

Chandradevi Wife
Ramchandra, Manoj
Son Akhilesh, Vivek,
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Abhishek Son
Harishankar and
Keola Wife late
Harishankar
1222

97

1223

Private

Agriculture

0.5033

Dharmendra,
Pushpendra Son
Surendra, Prabhadevi
Wife Surendra

1223

98

1225

Private

Agriculture

0.1987

Shailendra Kumar
Son Aditya Narayan,
Parvati Wife Santalal,
Dinesh, Manoj,
Mukesh Son Lallan
alias Lalmani Lal,
Greeshchandra Son
Shyamlal 1225

1317

||Government

||Raasta

0.0187

[Rasta 1317 |

100

1318

Private

Agriculture

0.2971

Awadhesh Kumar
Son Rupanarayan
Amit Kumar Anup
Kumar Anuj Kumar
Son Balkrishna Sarita
Devi Wife Balkrishna
Chandramani Son
Shyam Narayan
Chandrika Prasad Son
Lakshminarayan Usha
Kiran Wife
Omprakash 1318

101

[[1319

||Government

| | Raasta

0.0188||Rasta 1319 |

102

1321

||Government

||Raasta

0.0176||Rasta 1321 |

103

1327

Private

Agriculture

0.0123

Rajman Son Jhallar,
Girish Chandra,
Suresh, Ramesh, Dilip
Son Ghure, Kallo
Devi Wife Ghure,
Pradeep, Anil, Sunil,
Sonu Son Lalji,
Sheetala Devi Wife
Lalji 1327

104

1331

Private

Agriculture

0.3407

Dudhnath, Lalmani
Shriram Chandrabali
Prabhanand Son
Ramsumer
Radheshyam Salikram
Son Nanhku Babulal
Son Magru Ved
Prakash Son Sushil
Chandra Usha Devi
Wife Sushil Chandra
Omprakash Son
Ramnarayan
Jayprakash Son
Ramnarayan
Awadhesh Kumar
Son Roopnarayan
Amit Kumar Anup
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Kumar Anuj Kumar
Son Balkrishna Sarita
Devi Wife Balkrishna,
Ashish Kumar, Satish
Kumar Son
Rajendraprasad
Kalpana Devi Wife
Rajendraprasad
Phoolchandra
Lalchandra Son
Sukhdev Prohibit
Gram Chandermani
Son Shyamnarayan
Son Chandrika Prasad
Son Laxminarayan
Prabhawati Devi Wife
Harilal Kailash Nath
Son Harilal 1331

105

[1331/1499

|Government

INali

0.004

[Drain 1331/1499

106

1412

Private

Agriculture

0.031

Vrijadevi Wife
Nanhku 1412

107

1441

Private

Agriculture

0.0953

Mewalal, Jayanti Lal,
Bhailal Son Mangar,
Vijaykumar Son
Ramcharan, Sandeep
Kumar, Dilipkumar
Son Vijayvahadur,
Gomati Wife
Vijayvahadur,
Dineshkumar,
Rajeshkumar Son
Rajbahadur, Ram
Asare Son
Ramcharan, Mahesh
Son Lal Bahadur
1441

108

1447

|Government

|Chakmarg

0.0029

[Chakmrg 1447

109

1448/1509

Private

Agriculture

0.002

Jagmohan Ramdhan
Son father
Sarairustam Avadh
Narayan Stay
Narayan Son
Vishnath Narayan
Payarelal Son
Baijnath

1448/1509

110

1449

Private

Agriculture

0.1769

Nandlal Son Pannalal
Kevala Devi Wife
Pannalal Ankur and
Chandan Son
Amarnath Shalini
Wife Jagdish prasad
Sanjay Son Amarnath
Mrs Vandana Wife
Vivekanand

1449

111

1453

|Government

|Chakmarg

0.0136

|Chakmrg 1453

112

1455

Private

Agriculture

0.0044

Ramlakhan
Khushiram Ramachal
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Son Triveni
Shivkumari Wife
Akhilesh Prema Wife
Chunnelal Smt
Rajkumari Wife
Phoolchandra
Pyaridevi Wife
Shambhunath Sulima
Wife Shivshanker,
Lovekush Sons
ShivShanker

1455

113

1456

Private

Agriculture

0.0339

Ramlakhan,
Khushiram,
Ramachal, Son
Triveni, Suman Devi,
Wife of
Ramlakhan,Pyaridevi,
Wife of Shambhunath
1456

114

1457

Private

Agriculture

0.0356

Ramghan Son of
Pitamwar 1457

115

1458

Private

Agriculture

0.0361

Avadhanarayan,
Satyanarayan, Son of
Vishwanath 1458

116

1459

|Government

|chakmarg

0.0196

||Chakmrg 1459

117

1460

Private

Agriculture

0.1323

Ramdular, Jaswant
Son Chandra
Bhushan,
Omkareshwar Son
Ramkhelavan, Anil
Kumar, Sunil Kumar,
Anuruddha Kumar
Son Ramkhelavan
1460

118

1461

Private

Agriculture

0.0854

Lalchandra Son
Ramdev Santosh
Kumar Son
Phoolchandra N,B
Bharat Son
Phoolchandra S Mu
Princess Mother
1461

119

1462

Private

Agriculture

0.0363

Chhotalal Son
Sitaram, Satyendra
Kumar, Shivendra
Kumar, Santosh
Kumar Son
Ghanshyam 1462

120

1463

Private

Agriculture

0.0531

Pyarelal, Son of
Baijnath 1463

121

188

Private

Agriculture

0.1949

Manik Chandra,
Vijaychandra,
Omprakash, Shiv
Prakash, Son of
Girvardhari 188

122

189

Private

Agriculture

0.2189

Kalpanath Ram
chandra Subhash
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chandra Son
Laltaprasad
Harishchandra Vipin
Chandra Son Sitaram
Vikas Chandra Akash
Amit Shivam Son
Premchand Tara Devi
Wife Premchand
Sureshchandra Umesh
Chandra,
Rameshchandra Son
Lalta Prasad and Shiv
kumar Son Kamala
Prasad and Indu Devi,
Wife of late Kamala
Prasad Urmila Devi
Wife Sajanlal and
Ashok Kumar, Prem
Kumar, Arun Kumar,
Rajkumar, Son
Sajanlal Vadshahpur
Amarnath Sankata
parshad Tirathraj Son
Rajnarayan 189

123

190

Private

Agriculture

0.0081

Manoj Kumar,
Pramod Kumar,
Pradeep Kumar, Son
of Ramashankar
190

124

192

Private

Agriculture

0.0249

Manoj Kumar,
Pramod Kumar,
Pradeep Kumar, Son
of Ramashankar
192

125

197

Private

Agriculture

0.1635

Manik Chandra, Vijay
Chandra, Om
Prakash, Shiv
Prakash, Son of
Girivardhari 197

126

198

Private

Agriculture

0.165

Sajjan Son of Bhulla,
Deepak Son of
Vakalatnath 198

127

20

Private

Agriculture

0.1572

Nagendra Wahadur
Son Vijayvahadur
Jitendra Bahadur Son
Dhyanpal Mahendra
Rajendra Rakesh Son
Sukhraj Vimal Sunil
Son Bhupendra
Satyendra Singh Uday
Singh Son Vinod
Kumar and Neelam
Wife Vinod Kumar
20

128

200

Private

Agriculture

0.3609

Ashok Kumar Son of
Harishchandra,
Sheeladevi Wife of
Siyaram, Johar Bano
Wife of Murtaja,
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Anand Kumar Son of
Jadunath, Pannalal
Son of Ramkumar,
Zahida Wife of
Mainuddin alias
Tuntun, Morharam
Ali, Son Mo Mustafa,
Avnish Son of
Harishchandra,
Gautam, Jaiprakash,
Munim, Malik,
Pancham Son Lal
Bahadur, Sheetala
Prasad, Om Prakash,
Shiv Prakash,
Mahendra Kumar Son
Ram Hiravan, Ganga
Jali Wife Ram
Hiravan, Khushi Lal
Son Malkhan, Santra
Devi Wife Malkhan,
Moolchand,
Ramchandra Son
Ramlal, Sunil Kumar,
Ajit Kumar,
Amarjeet, Deepak
Son Phoolchand ,
Rudra Pratap, Vishnu
Pratap, Shiv Pratap,
Virendra Pratap, Son
Vishwanath, Krishna
Pratap, Hariprasad,
Shailendra Pratap,
Son Amarnath Niwasi
Village, Mariyan
Nisha Wife
ShohramAli Mo Sabir
Monu Ali Mo Babli
Kalam Babu, Sons
Shohram Ali Sukhiya
Na Sagiya NB Rajiya
NB Son Shohram Ali
Late Mother Mariyam
Nisha Mohammad
Bablu so Shohram Ail
200

129

22

Private

Agriculture

0.2837

Prakash Pandey Son
Ramnath Anuruddha
Pratap Anandprakash
Son Ambika Prasad
Saraswati Devi Wife
Ramkishore 22

130

23

Private

Agriculture

0.0967

Aditya kumar Son
Nripendra Adhasaran
Son Kauleshwar
Sukhraj Son Prasidh
Narayan Nagendra
Wahadur Son Vijay
bahadur Shanti Wife
Purendra Suresh Son

Kshatrapal Ramesh




[T 1l—=ve 3(ii)]

HILT =T TSI AT

41

Son Chandrapal
Bhupetha Singh Son
Dheerananapadpar
Singh Girendra Singh
Son Kedarnath Singh
Aniruddha Pratap Son
Amvika Prasa Shri
Hanumanji Motavalli
Anil Son Nependra
Kumud Kumar
Shailendra Pratap
Abhay Kumar Son
Nipendra Yogendra
Singh Dhirendra
Singh Nagendra
Singh Son Kedarnath
Singh Jitendra Kumar
Son Dhyanpal
Bhanupratap Bhaskar
Pratap Bikram Pratap
Son Umashankar
Santosh Satish
Ratnakar Son
Amardev Diwakar
mad Son Amardev
San Taradevi Tara
Wife Amardev Nisha
Wife Ajay Kumar
Ashutosh Varun
Kumar Son Ajit
Kumar Savitri Wife
Ajit Kumar, Arun
Kumar, Krishna
Kumar, Rampratap
Son Dinesh Yogendra
Singh Kumar Son
Dheerananpadpar
Singh, Sandeep
Kumar Saurabh Son
Bhanu Pratap Suresh
Singh Son Kedarnath,
Vimal, Sunil Son
Bhupendra, Kartikeya
Singh Son Ajaykumar
Utkarsh Singh Son
Pradeep Singh
Shashikala Wife
Pradeep Singh
Gyanendra Pratap
Singh Son Bhupendra
Satyendra Singh,
Uday Singh Son
Vinod Kumar and
Neelam Wife Vinod
Kumar eternal Son
Harihar Pratap 23

131

27

Private

Agriculture

0.005

Adityakumar Son
Nripendra Adhasaran
Son Kauleshwar
Sukhraj Son Prasidh
Narayan Nagendra
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\Wahadur Son
Vijayvahadur Shanti
Wife Purendra Suresh
Son Kshatrapal
Ramesh Son
Chandrapal, Bhupetha
Singh Son
Dheerananapadpar
Singh Girendra Singh
Son Kedarnath Singh
Aniruddha Pratap Son
Amvika Prasad Shri
Hanumanji Motavalli
Anil Son Nependra
Kumud Kumar
Shailendra Pratap
Abhay Kumar Son
Nipendra Yogendra
Singh Dhirendra
Singh Nagendra
Singh Son Kedarnath
Singh Jitendra Kumar
Son Dhyanpal
BhanupratapBhaskar
Pratap Bikram Pratap
Son Umashankar
Santosh Satish
Ratnakar Son
Amardev Diwakar
mad Son Amardev
San Taradevi Tara
Wife Amardev Nisha
Wife Ajay Kumar
Ashutosh Varun
Kumar Son Ajit
Kumar Savitri Wife
Ajit Kumar Arun
Kumar Krishna
Kumar Rampratap
Son Dinesh Yogendra
Singh Kumar Son
Dheerananpadpar
Singh, Sandeep
Kumar, Saurabh Son
Bhanu Pratap Suresh
Singh Son Kedarnath
Vimal Sunil Son
Bhupendra Kartikeya
Singh Son Ajaykumar
Utkarsh Singh Son
Pradeep Singh,
Shashikala Wife
Pradeep Singh
Gyanendra Pratap
Singh Son Bhupendra
Satyendra Singh Uday
Singh Son Vinod
Kumar and Neelam
Wife Vinod Kumar
eternal Son Harihar

Pratap 27
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132

28

Private

Agriculture

0.0032

Adityakumar Son
Nripendra Adhasaran
Son Kauleshwar
Sukhraj Son Prasidh
Narayan Nagendra
\Wahadur Son
Vijayvahadur Shanti
Wife Purendra Suresh
Son Kshatrapal
Ramesh Son
Chandrapal Bhupetha
Singh Son
Dheerananapadpar
Singh Girendra Singh
Son Kedarnath Singh
Aniruddha Pratap Son
Amvika Prasad Shri
Hanumanji Motavalli
Anil Son Nependra
Kumud Kumar
Shailendra Pratap
Abhay Kumar Son
Nipendra Yogendra
Singh Dhirendra
Singh Nagendra
Singh Son Kedarnath
Singh Jitendra Kumar
Son Dhyanpal
Bhanupratap, Bhaskar
Pratap Bikram Pratap
Son Umashankar
Santosh Satish
Ratnakar Son
Amardev Diwakar
mad Son Amardev
San Taradevi Tara
Wife Amardev Nisha
Wife Ajay Kumar
Ashutosh Varun
Kumar Son Ajit
Kumar Savitri Wife
Ajit Kumar Arun
Kumar Krishna
Kumar Rampratap
Son Dinesh Yogendra
Singh Kumar Son
Dheerananpadpar
Singh Sandeep Kumar
Saurabh Son Bhanu
Pratap Suresh Singh
Son Kedarnath Vimal
Sunil Son Bhupendra
Kartikeya Singh Son
Ajaykumar Utkarsh
Singh Son Pradeep
Singh Shashikala
Wife Pradeep Singh
Gyanendra Pratap
Singh Son Bhupendra
Satyendra Singh Uday
Singh Son Vinod

Kumar and Neelam
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Wife Vinod Kumar
eternal Son Harihar
Pratap 28

|133 ||5 ||Government ||KachchiiSadak || 0.031||Road Unpaved 5 |

134 6 Private Agriculture 0.2168||Khushboo Singh Wife
Vishal Singh Anita
Dubey Wife Sunil
Dubey Rani Wife
Anil Pratap 6

135 92 Private Agriculture 0.0914||Nagendra Wahadur
Son Vijayawahadur
Jitendra Bahadu Son
Dhyanpal Mahendra
Rajendra Rakesh Son
Sukhraj Vimal Sunil
Son Bhupendra
Satyendra Singh Uday
Singh Son Vinod
Kumar and Neelam
Wife Vinod Kumar
92

|136 ||93 ||Government ||Mainroad || 0.0051||MukhyaMarg 93 |

|137 ||94 ||Government ||Chakmarg || 0.0419||Drain 94 |

138 95 Private Agriculture 0.1211{|Nagendra Wahadur,
Son of
Vijayawahadur,
Jitendra Bahadur, Son
of Dhyanpal,
Mahendra, Rajendra,
Rakesh, Son of
Sukhraj Vimal, Sunil
Son Bhupendra,
Satyendra Singh,
Uday Singh Son
Vinod Kumar and
Neelam Wife Vinod
Kumar 95

139 96 Private Agriculture 0.1612||Kalpanath
Ramchandra
Subhashchandra Son
Laltaprasad
Harishchandra Vipin
Chandra Son Sitaram
Vikas Chandra Son
PreamChander Akash,
Amit Shivam Son
PremchandTara Devi
Wife Premchand
Sureshchandra Umesh
Chandra
Rameshchandra Son
Lalta Prasad and
Shivkumar Son
Kamala Prasad and
Indu Devi Wife late
Kamala Prasad
Urmila Devi Wife
Sajanlal and Ashok
Kumar, Prem Kumar
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Arun Kumar
Rajkumar Son
Sajanlal Amarnath
Son Rajnarayan
Sankata Prasad Son
Rajnarayan Tirathraj
Son Rajnarayan
Prayagraj Son
Rajnarayan 96

[140  |lo8 ||Government |[Nali I 0.0091[Drain 98 |

| Totall| 10.4666|| |
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